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PAPERS LAID ON THE TABLE

AnwuaL Rrrorr or THE INDUSTRIAL
CORPORATION OF INDIA

The Minister of Planning (Shrl
B. R. Bhagat): Sir, on behalf of Shri
T. T. Krishnamachari, I beg to lay on
the Table a copy of Annual Report of
the Board of Directors of the Indus-
trial Corporation of India for the year
ended the 30th June 1985, along with
the Statement showing the Assets and
Liabilities and profit and Loss Ac-
ecount of the Corporation, under sub-
section (3) of section 35 of the Indus-
trinl Finance Corporation Act. 1948,
| Placed in Library. Sce No. LT-5140/
65].

NotiricaTions uxorn Prasonat Inguo-

rres  (Comprnsarion Insumance) Acr

anp Corr Mines (SkcoNn AMEND-
MENT) RECULATIONS

The Deputy Minlster In the Minie-
try of Labour and Fmployment (Shri
R, K. Malviva): Sir, on behalf .f
Bhri D. Sanjivayya, I beg to lay on
the Table—

(1% a copy each of the follow-

ing Not'ficationg under gection 24

of the Personal Injuries (Com-

pensation Insurance) Act,

1863 —

NOVEMBER 15, 1865 P.M.B. Comm. Report 1878

(1) The Personal Injuries (Com-
pensation Insurance) Scheme,
1865, publisheqd in Notifica-
tion No. 5.0. 3383 i Gazette
of India dated the 30th Octo-
ber, 1065.

{ii) The Personal Injuries (Com-
pensation Insurance} Rules,
1965, published in Notifica-
tion No 5.0. 3384 in Gazette
of India dated the 30th Octo-
ber, 1965,

[Placed in Library. See No. LT-
b141/63].

(2) a copy of the Coal Mines
(Second Amendment) Regula-
tlons, 1965, published in Notifica-
tion No. GS.R. 1580 in Gazette
of India dated the 30th October,
1965, under sub-section (7) of
section 59 of the Mines Act, 1052
[Placed in Library. See No. LT-
142/65].

1228 hrs,

DEMANDS FOR SUPPLEMENTARY
GRANTS (KERALA), 1065-88

‘The Minister of (Shri
B. R. Bhagat): Sir, I beg to present
a Statement showing Supplementary
Demands for Grants in respect of the
State of Kerala, for 1865-66,

[

1228 1/4 brs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SEvENTY-TRIRD REPORT

Shri Krishnamoorthy Rao (Shi-
moga): Sir, T beg to present the
Seventy-third Report of Committee
on Private Members' Billy and Reso-
lutions,



